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CP NO. 10/03/2015 

Sh. Sudeep Harkauli, Advocate for the IRP and Sh. Pradeep Singh Sisodia, 

CGSC for the ROC, is present. 

 Learned counsel for the IRP made a request for adjournment, prayer is 

allowed. 

 List the matter on 21
st
 August 2018, for further consideration. 
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